GENTRAL ADMINISTRATIVE TRIBUNAL W )
PRINCIPAL BENCH \

0.A.NOS.575/2000, 608/2000, 24/2000, 576/2000
577/2000, 578/2000,

New Delhi, this the ;25—_day of January, 2001,

i i i | ber (d}
Hon'ble Shri Kuldip Singh, Mem
Hon'ble Shri s.A.T. Rizvi, Member (Aa)

OA=575/2000
1. Fritem Singh s/0 Teja Sinagh;
2 Chander Sheel /0 Lakhami Chander;

RN I.D.Rarna s/o Hharatham;
4, R.D.Sharmas
. Rajinder Faur d/o Daljit Singh;
b, Satwant Singh s/o0 Bachan Singh
¥ 7. Eulbir Singh s/o Fartar Singhj;

8. Mukhtiar Singh s/o Lachhmn-Singh;
9. Jaswinder 8Singh s/o Dalip Singh;g
10, Amrik Singh s/o Labh_Singh;
11, Sukhbif Singh s/0 Mohinder Sihgh;
12. Gulzar Singh s/0 Chura Ram;
13, Sarban Ram;

» 14, Harbhajan Singh s/0 Sant Singhsg

&
15, Harmail Singh s/0 Basamt Singh;
1b. Balbir Singh s/0 Rachan Singh;
17. EBrahm Dass S/D‘qubaﬁ Rams
18. M.S.Freet s/o Arjun Singh;




19.

20,

+3
~d

H.S.Bchhél s/0 RBabu Singh;

Yogesh Guleria 5/6 G.S.Guleriag
Gurdev Singh s/0 Fhambi;

B.M,Gaur s/0 Om Farkash Sharmaj;
S.8.Rang s/0 Nihan Singhj

Surjit Singh Mittar s/0 Ram Pértap;
Dgani Fam s/0 Ragh Ram;

Lal Chand /0 Brij Lal:

Faram Chand s/o0 Sadbhu Ram.

«..Applicants
VERSUS
Union of India through Chairman—-cum-—
Secretary, Telecom Commissioner, Ministry of
Communications Department of
Telecommunication, Sanchar Bhawan, 20, Ashoka

Road, New Delhi.

FPrincipal General Manager , Telephones

Section, Chandigarh.

.« REspondents

/
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oA - 608/2000

1.  ; . ‘Paras Ram s/ Sh. Chatro Ram .

2. . Burcharan Singh s/o Sh. Mohxndéf Singh

e

.- ‘Rajnish Bala w/o Sh. Vinod Kumar .
S S

b

€

4. - . ‘Jaspal Bingh s/o sh. Mohinder ‘Sing

5. o -Pushpa.Wati w/o  Sh. Darshan Khm;#

[N

6. . . 'Despak Chatrath s/o Sh. D.F. Chatrath

7. ‘ ;‘Hadan Lal s/o0 Sh. Mansa Ram . g

L2

8. B.8. Dhandi s/0 Sh. Naranjan gingh

1

9. ) Saroi Rani w/o Sh. Jdai Parkash\'

10, : Azhwani Fumar s/0. Sh. Tulsi Ram

il

1. Jaswinder Sinoh s/o Sh. Arian Singh
. C

. . ]
12, Maresh kumar s/o0 Sh. "M.M.

13 ‘Foonam  Sanval D/o Laipatrai
14.  Soma Wanti . w/2 Sh. Sha@lendefzéiSEh
185, ¢ .Q;Hwégi Dhinara s/0 Sh. kK.L. Dﬁﬁdé}a
16. . Harinder Faur w/o Sh. Saravjit éiﬁéﬁ
17. : iﬁartar Chand s/0 8h. .Haro Ram‘aiii

18. : Agmar Singh  s/0 Sh. Rawan Das

19. Baphoor khan s/o Sh. Hasandeen

20. " -Harsh Lata w/o Sh. Arwind'KapiP

2. " Foonam Grover w/o Sh. M.L. Brover -

23, © Rai Rani w/g Sh. Subhash Chander.

i

24. . Meelam Sharma w/o Sh. Raj Kumaﬁ,?Sharma

o5, ‘.. Pheol Chand s/o Sh. Des Raj

26. - .Chamaru Fam s/o Sh. Rulia Ram.
27. . .Sushma Joshi w/o Sh. Kamaliit Joshi




¥

28. anchan Kala w/o Sh. A.K. Kala

29. Loveieen w/0 Sh. Kashmair Chand -
0. ‘Geeta Rani w/o Sh. Fawan Kumar

Tt. ‘Kiran Bala ‘w/o Sh. Jvoti Farkas

2. ':albir Mauf w/o Sh. Tarlck Siné

RN ‘hqérjit Kauf.q/o éh. Amar Singg

24, leidip Kaur w/o Sh: Jarnail Sih?ﬁf
I3. a;bir Kaur w/o Sh..Bewa Singﬁ K é
36, ?'y‘Rékha Harga w/0 Sh. Sanliay Shaf@af:
7 'éalbir'Chand s/0 SH.‘ Sarwan Réﬁ
38.. :,:gGurnam Singh s/0 Sh.’ Sarbinder;éinéh
39. i Rajnish Kumar s/0 Sh.Sukh Ram ;
40, i nﬂadhu Gupta s/0 Sh. Rakesh Gupﬁéa}é
at. - 'Bushma Rani w/o Sh. Keshav Kumafjﬁlb

42. ... Shalinder Singh s/o 8h. Ramesh Ndhap

43. 7. Sushma w/o Sh. Satish Kumar
4. :;Surinderhkaur w/o Sh. Gurdial Singh
45, Kanwaliit Sethi s/o Sh. Amrik Singh Sethi
44, }@nita Aggarwal w/o  Sh. M.L. Aégétwal

: ' P
47. Shiv Dass Rai s/o0 Sh. Jagan Nath-
48, '}7Santosh Kudari w/0 S8h.Jagat Kuméﬁiﬁdtta

i ‘ R i

-1l working as Sr. T.0.A. office of Frincipal,

Generél,ﬂanageri Telecom, Chandigafh.
49. '595hok kumar s/o Sh. Des Raj wcrking>as Sr.TOA,

Chiefyéghérql Manager, Funiab Circle, Chand:garh.

\\

...Appllcants.

VERSUS |

1. .Union of India through Chalrman-cum—Secretary,
Telecom Commissioner, Ministry df Communication,
D/O Telecommunication, Sanchar Bhawan, 20, Ashoka

Road New Delhi.




OA=-24/2000

" Sukhminder Fal s/o Sh. Piare

wdrhing"ﬁés Senior T.0.A. (Phones) o/of

Telecém,ALudhiana.

40 years

General Manager

b
2. s . Amarjit  Kaur working as Senieor T.0.A. 0/0
Co R
General Manager Telecam, Chandigarh. :
‘ 14
3. Rajneesh Kumar, Senior T.0.A4. o/o General Manager
T . | S
t
Tel@com,‘Chandigarh. b
4, ;Rakesh Kumar Sood., Senior T%O.A. o/0 General
.
‘Manager Telecom, Chandigarh. gf >
« », ::“ [
3. . " Dev Bupta Senior T.0.4A. o/%ﬂ General Manager
. i : el .
: .
Telecom, “Chandigarh. {
. %; }..Applicants
P S
*'.ﬁ Versus b
h \ l;‘,\

by

1. Unxonjof India through Chalrman —-cum-— Secretary, Telecom

RN

C&mmissxonpr. Ministry of Communications Department of
Telecommunlcatlon. Sanchar Bhawan, 4gﬁ A;haka Road, New
Delhl. g
5‘ ....Respondent
y ,‘,&,Ac..m.; , - . . ﬁ_ﬁ}.% . -
\
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0A=577/2000

1.

1]

1@.

11,

TARA SINGH SON OF S. JIT SINGH, 0O/c DET M/W BT
under GMM +GMTD ET. Ehathlnda.

RANJIT SINGH SON OF SH. JARNAIL SINGH, O/0 DET

M/W BT under GMM sGMTD ET,. Bhathinda.

GURDEEF SINGH SON OF S. RHAGWANT SINGH, 0O/o DET
M/W BT under GMM ,GMTD ET. Bhathinda,

HANS RAJ SHARMA SON OF SH. MILkHI RAM, 0O/oc DET
M/W BT under 8MM ,GMTD ET. Bhathinga,

THANA SINGH SON OF . KUNDA SINGH, 0/0 DET M/w BT
under GMM ,GMTD BT.

MAKHAN RAM SON OF SH. UDHAMT RAM, 0/0 DET M/W ET
under GMM ,GMTD ET. Bhathinda,

IGBAL SINGH SON OF 5. EUTA SINGH, 0/0 DET M/W ET
under GMM ,GMTD ET. EBhathinda.

JASWIR SINGH SON OF S. RANJIT SINGH, 0/0 DET M/w
BT under GMM ,GMTD ET. Bhathinga.

SATISH KUMAR SON OF SH. FARDHAN SINGH, 0/o0 DET
M/W BT under GMM ,GMTD ET. EBhathinda.

KRISHANA DEVI W/0 SH. RAJINDER GOEL,0/0 DET M/W ET
under GMM ,GMTD BT. Ehathinda,

AMARJIT KAUR W/0 S. SURINDER SINGH, O/0 DET M/W BT
under GMM ,GMTD BT. Bhathinda.

SUNITA GUPTA W/0 SH. ASHOK KUMAR, 0O/o DET M/W BT

under GMM »BMTD RT. Bhathlnda.




16,
17.
- 18.

19.

22,

23,

—p-
PREM LATA II W/0 SH. JUGAL,KISHOR, 0/0 DET M/W BT
under GMM ,GMTD BT. Ehathinda.

SATYA DEVIE W/0 SH. M.L. GOYAL, 0/0 DET M/W BT

" under GMM ,GMTD ET. Bhathinda.

HARPHUL SINGH SKON OF SH. HARFHUL SINGH,0/0 DET
M/W BT under GMM ,GMTD ET. Ehathinda.
KRISHAN LAL SON OF SH. MADAN LAL, O/o0 DET M/W BT

under GMM ,GMTD EBT.Ehathinda.

" BURINDR KAUR W/0 SH. RAJINDCER MKONGA, 0/0 DET M/W

uﬁder GMM, GMTD, ET. Ehathinda.

HARFPAL SINGH SON OF SH. INDER SINGH, 0/0 DET M/W
BT under GMM ,GMTD BT. Ehathinda.

VINGD KUMAé SON OF SH. BRIJ LAL, 0/0 DET M/W BT
under GMM ,GMTD EBT. Bhathinda.

PAWAN KUMAR SON OF SH. OM PARKASH, O/o0 DET M/W BT
under GMM s+GMTD RT. Bhathiﬁda.

MAHESH RANi W/@ SH.RADHAY SHAM, 0/0 DET M/W BT
under GMM ,GMTD EBT. Rhathinda.

VED KUMARI W/0 SH. JAGDISH KUMAR, 0/0 DET M/W BT
under GMM ,GMTD ET. EBhathinda.

CHARAN FAL KAUR W/0 S. MALKIT SINGH,0/c DET M/W BT
under GMM ,GMTD EBT. Rhathinda.

KANTA RANI W/0 SH. JAGDISH RAJ, O/0 DET M/W BT
under GMM ,GMTD BT. Rhathinda.

SAR0J BALA W/0 SH. SURINDER KAUR, 0/0 DET M/W BT
under GMM ,GMTD ET. Bhafhinda.

NISRMALA DEVI W/0 SH.PREM KUMAR, O/0 DET M/W BT

under GMM ,GMTD EBT. Rhathinda.
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SH. JAGSIR SINGH SON OF SH. GURDIAL SINGH, 0/o DET
M/W BT under GMM, GMTD BT. Ehathinda.
SURJIT SINGH SODHI SON OF BASANT SINGH,0/0 DET M/W
BT under GMM ,GMTD ET. Bhathinda.
VIR SINGH SON OF S. MUKHTIAR SINGH, O/0 DET M/W BT
under GMM ,GMTD ET. Bhathinda.
TEJA SINGH PREMI SON OF SH. CHAND SINGH,0/o0 DET
M/W BTV under GMM ,GMTD BT. Bhathinda.
BHARAT BUSHAN SINGLA SON OF SH. BUDH RAM,0/0 DET
M/W BT.under GMM ,GMTD BT. Bhathinda.
SAT PAL SINGH SON OFJARNAIL éINGH, 0/0 DET M/W BT
under GMM ,GMTD ET. Bﬁathinda.
SH. RAJ KUMAR SON OF SH. CHIRANJI LAL, DET Coxial
under.BMM,GMTD.BT. EBhathinda.
JASWANT SINGH SON OF ASSA SINGH, DET Coxial
under GMM,GMTD.ET. Bhathinda.
MOHAN SINGH SON OF 8. GURBAX SINGH,DET Coxial
under GMM,GMTD.BT.Rhathinda.
SMT. SAROJ BALA W/0 SH. BHUSHAN SHARMA,DET Coxial
under GMM,GMTD.BT.Bhathinda.
SURJIT SINGH SON OF SHAM SINGH,DET Coxial
under GMM,GMTD.ET. BRhathinda.
BALBIR SINGH SON OF SH. BACHAN SINGH,DET Coxial

under GMM,GMTD.ET. Ehathinda.

AFFELLANTS

‘Union of India through Chairman—cum-Secretary,

. Telecom Commissioner, Ministry of Communications,

Department of Telecommunication, Sanchar Ehawan,
20, Ashoka Road, New Delhi.

Chief General Manager, Telecom, Pb. Carcle,
Se0 No.102,103, Sector 34=-A, Chandigarh.

Respondents.
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Gurba j Singﬁ sbn of Sﬁ.éuég;'Singh. /
Mahavir 8ingh son of Jitaram

Harjit Singh son of Gurdev Singh

Kamal Kumar Sharma éon of 8h.Dina Nath
R.8.Thakur son of Sh.Thanthi. Ram
Gurmail Chand son of Sh.Sant Ram
Rajinder Singh moﬁ of Sh.Kéhar.Singh
Nirmal Kumari wife of Shiv Charan Singh
Nirmala Devi w%Fe of Ashwani Bharma
Krishna Dévi wife of Satish Kuamar
Harvinder Singh son of Sh.Bhag Qingh

Manjit Kaur wife of Faramyit 8ingh

Shiv Kumar son of Ram Chand

Jazpal Slngh son of Sh.kehar 8Singh
Ripudaman SInagh Rawat son of Bhupal Singh
Snehlata wife of Naval Kishore

Omawati wife of Jaginder Kumar

Fekha Kamal wife of Pawan Kishna

Jaipal

Sur jan Singh son of lIsher 8ingh

Prem Lal son of Chaudhri Ram

Kuldip Singh aoh of Pisﬁora‘Stnqh
Bhupinder Singh zon of Chanan Singh

Nirmal 8ingh son of Sant Singh
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48.
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F.R.Jolly son of Sat Fal Jolly

Gurdip Singh sdn of Sohan Singh
Girdhart Lal son of Hira Lal

Madhu Sharma son of Sangal Ram

Anita KFunari wife of J.S.Walia.

Saroj Bala wife of Mr.S.k.Miglani
Satish Kamar son of Late Sh.Nasib Chand
Sulekha‘ wife of Mr.Ramesh Kaul

Shukla Rani wife of Sh.Rain Farkash
Fuahpa Kapoor wife of SC Kapoor
Chauginder Gupta son of M. Gupta

FRita Rarnd wife of Marnam Singh

Lalita Bakshi wife of Sh.SH Bakshi
Madan ﬁwhaﬁ son .o ShoFanbhiyae Lal
Mirmala Fuamarl wife of Fawinter Nuomar
Asha Chhabra wife of Madan Gopal Chhabira
Meenakshi wife2 of Achwani Sharma

Feeta wife of Rajinder Lal

Shashikala wife of Asjok KEhanna

Rama Rani wife of Rakesh Kapoor

Tripta Late wife of Daman Sain Laroilye
Usha Wadhwa wife of Har jeet Singh
Bunita Fani wife of Chand Fam
Harvinder Eaur wife uf RS Bajwa
Ramankant wife oFf é&chhwani Guphba
Antta VYerma wife of Subh Sagar Verma
Madan Lal son of Burdaval

Rarmina Rhasin wife of Rakesh Kumar Bhasin

it
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Ralenlh  Fuamar Sharme son of  Late .Leiq R
Sharma

Slka Sharma wife of Sushil Kuamar Sharmé
Rakesh Funari wife of aAshok Sharaa

Parvesh Fumari wife of Fakeah Fomae Adasows
Indu Sharms wife of Suresh Sharos

Seaving  Mamid son of  Suhb

Uhand
Amar jit son of Sarben Frain

Rekhia Raﬁ).waw of Tital Fas

Aredta Bhatia wife of BM Bhalie
Aruna Eranna wife of Buril Khanna

Surinder Fumari wife of Vinod Dhall

Seha Sharma wi fo of st L Dhaima

Satish Bala wife of Anil Bhardwaj
Chander kKanbts wite of KL Jham

Shraeshta Mahajan wife of Inderpal Mahaien
Nirmal Faur wife of Afjit Singb

Mohinder Sirnahl Atwal son of Bikkar Binqh
Atinal

Pal{ Singh son of Suriilt Singh

Anita Devi wife of Foldip Siogh

All workinia  ae  Senicoer o T 5 wndes Chyef

General Manager Fuaojab Tileola, Charvbigaet,

Nanalk Sinah sorm of Sur it Singb

Gurmit Sirvigin son oFf Sar jit Singh

Bath Wt ke ing =

B 3 e T e

Berer @l Manager Telecdaemun Laat torn,  Fopar o
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Suresh Eumar Dhingra son of juqal Kishaore
Frabodh Chand son of Sh.Bibari Lal
fajinder tumer son of Sh.iahar Chand

Gl working  as Senior TOR undey

General Manager Telecommunications, Bathinda,

Harwind MNand son of Suabash Chend

Amar jit son of Subash Chand

A11  working as Senior TOA  Gerneral

Marnager Telecommunications., Jallandbar.
ceJApplicants.
Versus

Union of India throuwah Chairman—cum-Secretary

Telecom Commissioner, Ministry wf
Communications, Depar tment oof

Teleconmunications, Sanchar Bhaowan 20, Ashoka

Road, New Delhi.

Chief Genaral Manager (Fun jab Circle)

Telecommunications Chandigarh.
General Mamager, Telecommunications, Fopar.

General Marnager ., Telecommunications,

Bathinda.

General Marager Telecompunications,

Jallandhar .

.LFespondent s,
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1.

.

é.

19.

11,

12,

NARAIN SINGH MANHAS son of Sh. Malha Singh Manhas,
O\varea Director Telecom, JAMMU,

KISHORI LAL son of Late Sh., Dharam Chand,Sr.

TOA. Telephone Exchange, Rajouri.

SANJEEQ KUMAR son of Sh. Tirath Ram Gupta, sr.
TOA, Office of Telephone Xgc, Rajouri.

EIMAL KUMAR son of Late Sh. Kamal Nain Sharma,
Sr. TOA, Office of Telephone Xgc. Rajouri.

NEELAH KUMARI daughter of Sh. Sita Ram, Sr.

TOA, Office of Telephone Xge, Foonch.

ROMESH CHANDER SARALCH son of Sh. Rai Singh
Sarlach, Sr. TOA, Office of Telephone Xgc, Foonch.
ROMESH KUMAR son of Mal Ram, Sr TOA, Office of
T.D.E.,Udhampur.

JAGDISH RAJ son of 8h.Girdhari Lal, Sr.TO0A,
Office of T.D.E., Udhampur. |

SHIKANDER SINGH soﬁ of Late Sh. Narotam Singh,
5r.TOA, Office of T.D.E., Udhampur.

GURCHARAN SINGH son of Sh. Kesar Singh, Sr.TOA,
Office of T.D.E., Udhampur.

SHASHI BALA daughter of Jagdish Raj, Sr. TOA,
Office of T.D.E., Udhampur,

SUNITA SHARMA daughter of Funya Datt Sharma,

Sr. TOA, Office of T.D.E.,Udhampur.




14,

16.

17.

- 18,

i9.

14

DALJEET SINGH son of Gurbax Singh, Sr. TOA,

Office of T.D.E., Udhampur. |

SANJAY PANDITA son of sh. Vasu Dev Pandita,:

SF. TOA, Office of T.D;E.,Udhampur.

RAKESHWAR PAL son of Sh. Nand Lal, Sr.TOA, Office
of T.D.E., Udhampur.

KARTAR SiNGH son of Sh. Amar Singh, Sr.TOA, Office
of\T.D.E., Udhampur .

SANDEEP SHARMA son of Sh.Late Sh. K.L. Sharma, Sr.
TOA, Dffice the Akea Director Telecom, Jammu.

BODH RAJ SHARMA son of Sh.Tirath Ram, Sr.TOA,
Office of Area Director Telecom, Jammu .

MOHAN LAL MANGOTRA son of Late Sh..Bindru Ram,

Sr. TOA, Office of Area Director Telecom, Jammu.
BALDEV RAJ son of Late Sh. Amar Nath, Sr. TOA,
Office of Area Director Telecom, Jammu.

SATISH KUMAR VERDI son of Late Sh. Munshi

Ram, Sr. TOA, Office of Area Director Telecom,
Jammu .

GURMEET SINGH son of Janak Singh, sr. TOA, Office

of Area Director Telecom, Jammu.

SUNITA GOSWAMI w\o Maj. P.K. Mangotra, Sr.T0A 0O\o

the G.M.T.D. Jammu.

ROMESH KUMAR RADHU son of Pt. Badri Nath Bhatt.,
Sr. TQA, O\o Area Director, Leh.

SUMIR JI RAINA son of Ssh.D.N.Raina, Sr. TOA,0\o

Area Director, Leh.

s




29.

Za.

b,

7.

z8.

15

M.S. REEN son of ShT Gazzam Singh, Sr. TOA, O\o
D.E. CSD, Jammu.

RAM KISHAN son of Sh. Hakim Cﬁand, sr. TOA, ON\O
G.M.T.D. Jammu .« |
SUKHVINDER KAUR daughter Sh. Harcharan Singh,
srR. TOA, O\o D.E. csD, Jammu.

DAVINDER SINGH -I1 son of 8h. S. Swaran Singh,
SR. TOA, O\o S.D.0 (T), Doda.

BRALBIR SINGH son of S. Mian Singh, Sr.TOA,

D\d TDE, thampur.

BALVINDER SINGH son of S. Swat-an Singh, sr. TOA,
0O\o Area Direcfor, Jammu .

DARSHANA DEVI daughter of Late Sh. Rattan Chand,
SrR. TOA, O\o Area Director,{(T), Jammu.

NEERJA SHARMA, daughter of Late Sh. Chénder Dev
Sharma, Sr. TOA, O\o Area Direétdrﬁ*QI);Jammu..
SAHAER SINGH son of Sh. Kehar Singh,SR; TOA,

O\o AOTR Udhampur.

DAVINDER SINGH -1I,son of Late Sh. Santokh Singh,

Sr. TOA, O\o Telecom Exchange, Doda.

ROOP LAL son of Sh. Srwan Dass, Sr. TOA, O\o
Telecom Exchange, Doda.

FARKASH CHAND son of Dassu Ram, SR. TOA, O\o
Area Director Telecom, Jammu .

ANIL KUMAR KOUL son of Late Sh. Onkar Nath Koul,
sr. TOA, O\o Area Director Telecom, Jammu.
TARSEM GUFTA wife of Finkal Seth, Sr. TOA,

O\o TDE, Udhampur.
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MOHAN LAL BHAGAT son of Sh. Rasal Chand, Sr. TOA,
O\o SDO,(T), Katra. ‘

ASHOKVKUMAR.—II, son of .Sh. Jangali Singh, SR.TOA,
O\o GMT ,Sringar fJammu).

VIR PAL SINGH son of Late sh. Tej Pal Singh, Sr.
T0A, O\o Director DUM (TF), Jammu.

RITA RANI KAKKAR wife of Sh.Raman Malhotra,Sr.TOA,
O\o GMTD, Jammu.

TRIFTA SHARMA-II wife of Late Sh. J.C. Sharma,

sr. TOA, O\o Area Director,(T), Jammu .

BIMLA DURANI wife of Shs. A.K. Bakshi, Sr. TOA,
O\o Area Director, (T), Jammu.

FRAN KUMARI wife of Sh. P.L. Bhat, SkR. TOA,

O\o Area Director (T), Jammu.

TRIFTA SHARMA-1 wife Sh.D.P.ASharma, Sr. TﬁA,

‘O\o Area Director (T), Jammu.

SHAMA DEQI wife of Sh. Ashok Kumar Sangotra,

sr. TOA, O\o Area Director(T), Jammu.
RDMESH.CHANDRA son of Sh.Shiv Singh, Sr.TOA,

O\o GMT, (D), Sringar/Jammu.

RAGHBIR SINGH son of Sh; Krishan Singh, Sr. TOA,
O\o GMTD, Jammu.

sAT PAL son of late Sh. Oma Datt Sharma, Sr. TOA,
O\o GMTD, Jammu.

SANJEEV KUMAR son of Late Sh. ﬁattan Lal, Sr.TOA,
O\o GMTD, Jammu.

NARINDER KUMAR son of Late Sh. Ram Chander,Sr.TOAR,

O\o SDE Trks., Jammu.
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94.. SUNEETA SHARMA DAUGHTER OF Sh.Durga Dass, Sr.70A,

O\o SDE,Trks. ,Jamnu.

wn

1]

FARIR SINGH Jamwal son of Sh. Sarishat Singh

Jamwal, Sr T0OA, O\o SDE, Trks., Jammu.

.AFFLICANTS
(By Advocate: None for applicants in all the cases)

VERSLS

1. Union of India through Chairman—-cum—-Secretary,
Telecom Commissioner, Ministry of Communications,
Department of Telecommunication, Sanchar Bhawan,
2@, Ashoka Road, New Delhi.

2. Chief Beneral Manager, Telecommunication, J&K,

Circle,Jammu Tawi.

RESFDNDENT
(B? Advocate sh. K.R.ifchdeva in all the OAs, except Eﬁo 576/2000)

- 00
(sh. H.KG angwani for respondents in OA 576/2000)

"o

o RDER

e t————————

.DelieQered py Hon'ble shri S.A.T. Rizvi, Member (A) :=

wse OAs ( OA Nos. 5£75/2000, 587672000,

77/2000, 578/2000, 608/2000 and 24/2000) have Deen

ot
7

(Tor

.—1

Jerat Assistan
siled by the sr. Telecom Operating Assi

shment

o]
~ty

'J)

short  Sr.TOAs) working in  the establi

. , ' o + jeco
Respondent NO . 4 (Chairman-cum-Secretary, rele
Respondent NG

3

- < t. of
commissioner, . Ministry o7 Communications, Department

elecommunication, New Delhi) and are seeking promotion

D

o ~achnic F ¥4 (JTO) . in  the
to the rank of Junior Tachnical Officer (JiU).

same establishment on identical grounds and by 1mpugning

- 1 -
the same set of orders. With the consent of the learnec
counsel on either side it 1is, therefore, proposed to
" Pl wc) ¥ - d -

a/disDOSe of these OAs by this common order.
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2. The épp}ﬁcants in all the OAs are aggrieved DY
the provisiohs of the JTO Recruitment Rules, 1996
(hereinafter referred to as JTO RRs, 1696) and have
impugned the vires of the aforesaid RRs on the ground
that the provisions of Articis 14 and 16 of the
Constitution are thereby hit. The applicants have aiso
along side impugned orders jssued by the respondents for

ts for

[¥s]
]

holding screening te omotion to the post of JT70

pe)
=~

against 35% quota prescribed in rhe atoresaid RRs.
3. As none was p
appiicanis in any of the OAs, we nave heard the learned

counsei Tfor the respondents, 1in detaili, and have ai1s0

‘perused the material on record.

4, The aforesaid JTO RRs-1996, the vires of which

has been c¢hallenged by the applicants, insofar as th

D

same reiate to the contentions raised by the applicant

o0

provide as follows.

4(A) The posts of JTOs are to he filled 50% by

direct recruitment through competitive examination (in

Ny'e
s4 accordance  with the instructions issued by the

Department in this nehalf) and the remaining 50% by

romotion/transfer as indicated under column 12 of the

wn o)

chedule to the atoresaid Rules.

4(B) The aforesaid column 12 of the Scheduile

provides that 50% posts of JTOs to be Tilled Dy

promotion/transfer of departmentai candidates will, in
turn, be filled 15% by promotion of departmenta:

a,




—

~/

Assistants (TAs)/Wireless Operators (WOs)/Auto Exchange
(AEOs)/Phone inspectors {(PIs) and Telecom.

,,,,,,,

Technical Assistants (TTAS ). The same column 12 of the

schegule further provides that the above mentionea 15%
posts of J70s to be Filled Dy promotion o7
departmental candidates through a competitive

(i) borne on the reguiar establishment and

working in Telecom. Engineering Branch

of Department including those working in

the office of chief General Manager,

Te]ecommunication CircWes/District other
than.

ot
o

Transmission Assistants, ~Te
Inspectors,; Auto Exchange Assistant
i TTAS

—
2D
St

/Sanitory inspector/Conservancy
-

(ii) Working 1in Teijecommunication Factary,
other than those horne ON industrial

-t
T
®

post of Sr. Toa is inciuded in the list of officers
rendered eligible for consideration under the 15% quots
earmarked Tfor promot.ion of departmental cancgicaies
through a competitive examination. For the same reason,
the post of 5r. TOA cannot be said 1o pe included ToF
consideration under the 35% quota earmarked for D0eing

Filied through pramotion/transfer T TAs/WOs,/AEAS,/FCS

and TTAs.
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6. The arforesaid RRs have been Fframed under the

-

proviso tO Articie 309 of the Constitution and their

validity cannot

of the Constitution. That is why, the applicants have

advanced the plea of violation of the aforesaid Articles

nt the ~onstitution by the act of the respondgents in
exciuding them Trom the scope of consideration Tor

promotion under the aforesaid 35% quota, We will dea

with this issue in the foliowing paragrapns. Along
side, The applicants nave also placed reliance on

therefore, would be void to the extent any 0T Lhese are

repugnant in any manner +to the provisions of the

—f

atoresaid RRs. Thus invoking the atoresaid
administrative/,xecutive instructions 1in support o°f

their case wiil not heip the applicantis.

—t
Q0
X
Py
o0
(o]
...h

6. insofar as the vires of the aforesai

1996 1is concerned, it must pe pointed out that whiie

Articie 14 of the Constitution does not ailow
discrimination Dbetween equals, the same also does nou
prohibit framing of different sets of ruies 70F
different categories/cadres of employees, Admittediy

of the TTAs and the other categories ‘nciuded  in bhe

atoresaid RRs. we also Tind that thare are Two
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these OAs) for getting promoted %o the rank of JT0s.
Firstly, they can seek promotion under the aforesaid 15%
quota through a competitive examination. gecondly, they
(sr.TOAs) can first get promoted toO the rank of TTAS
through another competitive examination and thereafter
get promoted TO the rank of JTos under 33% quota
aforesaid. we find that a distinct provision nas been
made 1in the TTA RRs 1998 (Annexure rR-3) providing for
the absorption/promotion of Sr. TOAs (applicants in

these O0As) 10O the rank of TTAS. viewed thus, the Sr.
0]

As con

]

titute a feeder cadre for the post of TTA, and

at. the same time are ejigible, subject TO certain

o0

conditions, for promotion directly to the rank of JTG
under the 15% quota forming part of the aforesaid RRs
1996. In our view, therefore, there can be no question
of invoking the provisions of Articles 14 and 16 of the
Constitution in the OAs under consideration, and the

corresponding plea advanced by them 1S rejected.

7. The learned counsel appearing Tor the

respondents has drawn our attention TO the orders passec

by the chandigarh Bench of this Tribunal on 20th May,
1999, 1in a similar case and involving similar iasues
whereby the prayer of the applicants for interim relief
was disposed of. A copy of the order passed DY thea

t  Annexure

Y

Cnandigarh Bench has been placed on record

R-7. we have had occasion to refer to the findings of

the chandigarh Rench of this Tribunal recorded in the
.F

foresaid order. The following extract taken there Trom

will be found useful for arriving at a Jjust and Tair

e

[P e e A o e ST
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"Notwithstanding the claim of the
applicants regarding the qualifications
for the cadres of Sr.TOAs/TOAS and TTAs
heing similar for Tforming part of A
‘walk-in group’ this lette it
clear that these are two sep

We can take judicial notice

also that quaiifications for direct
recruitment to the post of TTAs and JT0s
are essentially of technical nature an
are of much higher level. That there i
some similarity at the initial stage
cannot be the determining factor tha
these are 1LwO equivalent or similar
cadres.

8. Applicants have very strenuously
argued that after introduction of
sophisticated machinery by the Telecom
Department, the cadres were restructured
and the applicants are also dealing with
sophisticated machinery as TTAs are.
such a contention is apparently
deceptive. 0On 2 closer scrutiny, we find
that the cadre of the applicants is
basically of the persons who would be
operating such sophisticated machinery,
whereas the other categories,
particuiariy +the TTAs are the employees
who would be responsible for maintenance,
repair and other up-keep of that
sophisticated machinery. Both these
cadres have their separate Recruitment
Rules with provision of distinct nature
of duties.

7. Annexure R-2 is a copy of Telecom
Technical Assistants Recruitment Rules,
1998 and examination nf the same rovides

8]
ys with a factor which negates the claim
of the applicants altogether. The cadre

of Sr.TOAs is included in the category of
feeder cadres far appointment to the
posts of TTAs 1in category III, through
competitive examination. Here also, the
posts of TTAs are first toO he filled from
Category (1) which are hasically
technical people and, thereafter through
qualifying screening test of Category
No,(2) and only thereafter from the
category of Sr.TOAS, through a
competitive examination. Thus, the claim

of the applicants against 35% quota by
hy-passing categories (1) & (2) as
aforesaid, prima facie appears TO pbe far
fetched, particuiariy for posts of JT0
which still nigher than TTAS.

~h

8. while considering such a prayer
interim relief, A& court of law
required O examine whether

applicants have a prima facie case
their favour. Admittedly, and even a

—h N
t-f
- D)
D hH

-t
o3

e i ST
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per the case of the applicants, as long
as the Recruitment Rules of 1996 stand,
as they are today, and are not set aside,
applicants have no claim against the 35%
quota. We will be assuming too much if
we permit the applicants to be considered
against the atoresaid 35% guota, meant
for other categories, by ignoring the
Recruitment Rules at this stage. It is
yet to be decided as to whether the said
Recruitment Rules for posts of JTOs are
in violation of some provisions of the
Constitution and are likely to be
quashed. Prima facie, rules can always
hbe Framed, providing for different quota
for different categories, as it is in the
present case. We do not find existence
of any inherent vested right in favour
the applicants under any law Tor %
purpose, much Jless in the Chapter
Fundamental Rights in the Constitution of
India as claimed by the applicants. What
to say of Fundamental Rights, they do not
have as vet a right even under the
Recruitment Rules,

0
S

D@
o
O =- 0
y ~h i —h

9. As discussed above, we are of

opinion that prima facie the cadre of
applicants is of non-technical nature,
while the TTAs, included under 35% quota,
are technical. Obviously, there appears
to be no comparison between these 1TwoO
cadres, Suych comparison, as claimed by

(‘f :‘_‘f’
o
O D

‘"the applicants, on the basis of equal pay

scales 1is quite tedious as, if accepted,
it can made many more categories of
employees eligible for such posts. Yet,
the rules have made a provision for some
persons even 1in the cadre of the
applicants who may have technical
aptitude for technical Jjobs by earmarking
15% quota for their promotion through
competitive departmental examination. In
our opinion, that sufficiently takes care
of the claim of the applicants.

10. Article 14 of the Constitution does
not. allow discrimination amongst equals,
but does not prohibit Tframing
different sets of rules for different

cadres, The cadre of the applicants
different from the cadre of the TTAs ani

other categories included in the 1996

el
47 I e 11

.

oL

JTOs Recruitment Rules, atoresan We
have also examined the nature of duties,
their status and also the position of
Sr.TOAs under the 1998 Recruitment Ruies
vis-a-vis T.T.As. In our considered
opinion, the appiicants have noc case at
all. what to say of existence of a prima

i ,
facie case, tor grant of interim reliet.
as prayed for. Accordingly, the

for dinterim relief is hereby rejected
lied).”
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8. 'The aforesaid order of the Chandigarh Bench of
this Tribunal is not a Tinal order and cannot,
therefore, bind on us. All the same we find that the
findings recorded by the Chandigarh Bench, which have
been reproduced above, are totally in accord with the
provisiéns of the aforesaid RRs of 1996 and RRs of 1993,
It will be seen that we have already reached the same
conclusions in our discussions outlined in paragraphs

preceding the paragraph 7.

9. In the background of the above discussion, the

DAs  cannot survive and deserves to be dismissed. We

)

9]

order accordingly. No costs.

T e

(S.A.T. RIZVI) (KULDIP SINGH)
MEMBER(A) - MEMBER (J)
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